
PROCEEDINGS OF THE HI6H COURT OF ANDHRA PRADESH::AMARAVATT

SUB: NATTONAL JUDICIAL ACADEi y, BHOPAL - Nominotion of
two Junior Civil Judges to porticipote in the Acodemic Progromme No. P-1164

on "Workshop on Pre-Concepiion ond Pre-Notol diognostics Technigues Act,
!994" scheduled to be held on 31.08.2019 ond 01.09.2019 ot Notionol Judiciol
Academy, Bhopol - Relief Arrongements - ORDERS - ISSUED.

REF: 1. LeIt er No.NJA/ReglAc.Prog/?Ol9-20/2778, doted 09.08.2019 from the Registror
Administrotion, Notionol Judiciol Acodemy, Bhopol.

2. High Court's letter Roc.No.1/E C/20!9 , daled 22.C8.2019.

The High Court mode the following Orders:

The following teliet ar?ongernents ore ordeted in respect of two Junior
Civil Judges, who ore nominoted to porticipote in the Acodemic Progromme

No. P-1164 on "Workshop on Pte-Conception ond Pre-Natal diognostics
Techniques Act 1994" scheduled to be held on 31.08.2019 and 01.09.2019 ot
Notionol Judiciol Academy, Bhopol, in pursuonce of the High Court's letter Znd

referred to obove.

5L
No

NAME OF THE NOAAINATED OFFICER
WITH DE5I6NATION

INCHARaE ARRANoEAAENTS

MADE DURING THE ABSENCE

OF OFFICER NOMINATED
FOR WORKSHOP

(1) (?) (3)

Sri K.V.Romokrishnaiah,
II Addl Junior Civil Judge,6untur

I Addl. Junior Civil Judge,6untur.

Ms. V.Leelo Shyom Sundori, IV Addl. Junior Civil Judge, Nellore

II Addl. Junior Civil Judge (Juvenile

Court), Nellore

The officers mentioned in column number 3, will be inchorge of the post/s
mentioned in corresponding column number 2, during the period of absence of the
above soid officers who ore nominoted to porticipote in the soid Workshop on
j|08.2019 ond 01.09.2019 ot Notionol Judiciol Academy, Bhopol.

On retunn from the Workshop, the officers mentioned in column number 2, will

rejoin duty in their respective posts.

fn cose the officers mentioned in column number 3 are either on leove or for
ony other reoson ore obsent from duty, the respective Prl. District ond Sessions

Judges/Unit Heods hove to moke olternotive inchorge orrongements in respect of the
of iicers mentioned in column numbe? 2.
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P.T. O

ORDER ROc.No. (alrl2019-B.SPL.. DATED: 46.08.2019

1.



obove soid Workshop
duty by ovoiling octuol

REGTSTRAR (rT-CUM-CPC) v
FAC.RE6I5TRAR (VI6ILANCE)

1. fhe officers.
2. fhe Tnchorge officers.
3. The Registror, fnformotion Technology-cum-Central Project Coordinator, High Court of Ancl-.

Prodesh, Amorovoti ot Nelopodu (with o reguest to instruct the concerned 1o uplood the
procezdings in the High Court's Website under generol informotion).

4. fhe Prl. District and Sessions Judge,Guntur.
5. The I Addl. District ond Sessions Judge,6untur.
6. The Prl. District ond Sessions Judge, Nellore.
7. TheT Addl. District and Sessions Judge, Nellore.

8. The Disfrict Treosury Officers:6untur ond Nellore.
9. The Section Officers: Speciol Officers Section, Computer Section, Vigilonce Cell, B.Section,

Work Review Cell, O.P.Cell, E-Section, D1 Budget Section, Accounts Section, High Court of
Andhra Prodesh, Amorovoti ot Nzlopodu.

+5pore.

//2//

NOTE: The officers who ore nominoted for
arc heteby permitted io relieve ond
journey time for the soid purpose.
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